FORM A
PUBLIC ANNOUNCEMENT

(Under R ion 6 of the 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

OR f NTION OF TH REDITORS
A DR & EQUIF -‘v.

RELEVANT PARTICULARS

1. |Name of corporate debtor Elegant Forge & Private Limited

2. | Date of incorporation of corporate debtor | 08th September, 2015

3. |Authority under which corporate debtor | RoC- Mumbai
is incorporated / registered

4. | Corporate Identity No. / Limited Liabilty | U28910MH2015PTC268212
Identification No. of corporate debtor

5. |Address of the regjstered office and 701/A, Meenaxi Apartments, Gokuldham,
principal office (if any) of corporate Goregoan (E), Mumbai - 400063, Maharashtra
debtor

6. | Insolvency commencement date in 11th July, 2025
respect of corporate debtor

7. |Estimated date of closure of insolvency | O7th January, 2026
resolution process

8. |Name and regjstration number of the Dinesh Kumar Aggarwal
insolvency professional acting as interim | IBBI/IPA002/IP-NO0890,/2019-2020/12843
resolution professional

9. |Address and e-mail of the interim 1507 07, Highland Park, Kolshet Road,
resolution professional, as regjstered Behind D Mart ,Thane, Maharashtra ,400607
with the Board Email: dinesh.aggarwal31@gmail.com

10.|Address and e-mail to be used for KDRA Insolvency Professionals Private Limited
correspondence with the interim 1601, Chandak Unicorn, Dattaji Salve Marg,
resolution professional Off Veera Desai Road, Andheri West,

Mumbai - 400053.
Email: cirp.elegantforge@gmail.com
11. | Last date for submission of claims 25th July, 2025

12.|Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.{Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and a) Web link :
(b) Details of authorized representatives | https;//ibbi.gov.in/en/home/downloads
are available at: b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of Elegant Forge &
Equipments Private Limited on 11th July, 2025.

The creditors of Elegant Forge & Equipments Private Limited, are hereby called upon to
submit their claims with proof on or before 25th July, 2025 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. sD/-
Date : 12" July, 2025 Dinesh Kumar Aggarwal
Place : Mumbai Interim Resolution Professional

Elegant Forge & Equipments Private Limited
IBBI registration no: IBBI/IPA-002/1P-N00890/2019-2020,/12843
AFA Validity: 31st December, 2025
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FROG CELLSAT LIMITED

Registered Offlce: Mo 1 GF, 016 Gupda Codory, D-Block, Dpp. Polo Ground, Delé-110039
Carporate Oifice — C-23, Santor — B0 Naida — 201305, Uttar - Pradesh
CIN: L 130000 2004PLE1 27530, Phane: 0120-3111973

o THE SINGARENI COLLIERIES COMPANY LIMITED Websile: www frogoeksat com, Email; cs@fropeellsat. com
FORM A ! : -
PR R AU EMENT 1:1: Nl L T — | NOTICE OF 21 ANNUAL GENERAL MEETING, E-VOTING INFORMATION AND BOOK CLOSURE
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RELEVANT PARTICULARS Bl R Bt L | : G S | s e B e e S . o
: r——— et e JCIRP20206TY date . 2020, - P02/ te
1, | Nare of comerate debior Begant Fonge & Equipments Private Limited NOTICE INVITING TENDER (NIT) e A T sap Ty on 18 Cum) e B | LJanuary 18, 2021, SEBUHO/CFD/CMD2/CIRPI2027/62 Sated May 13, 2022, SEBY HO/CFDPGL-
2. Date of Incomoraian of comarste delior | 08ih September. 2015 The Tata Power Company Limited invites fenders from eligible vendors for the following | Hiee o I}::l::ipliun_-' Euhj:.-:lll.;Eﬂim.-.qu N T i :%-'F'gﬂﬂ MEEEI} -E Ellgﬁ-llj I:;Il%rllzllljar'fﬁgpigé[ﬁj;EE]I:II;I_{D.EEE% 1[::1.F3D|;|?E.: E;.tgﬁrm??dm?ﬁd? ﬁ:glgﬁm.}ar
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| Exmmeﬁﬁﬂrﬁh e — A) 03 years Qutline Agreement for AMC of Fire Extinguishers along with spares across all | | kise Ratway sidng as per £G conditions of P0G in Manugery Area, Bhadracn Kothagadem Custrict. Trlangaa Sals— ,.:F.!mljliann mu?g-fﬁsrgg-l:lﬁ memll.?d-:-.flmﬁ f:iEHI [Listireg 1 bligations and I:u;-n::h:ht-.tulril1 DL;{ElTFts._l
4, |Lorporale oy 3. / Limite: \ SFTL2GES tranamission Receiving stations. (Package Ref No: CC25VGCO16). s, 27,35, 507 - 18,07 2025 - [4.30 PML aguiations isting Regulations] fo fransact the busness as set oul n ice datad
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ol _ : T 1 ; ) St Fs 3,27 31 407 22.07 2025 - 14,30 PN y s infcerned thal pursuant i rebevant cireutars, the Campany has
principal office (i any] of comoras Gomgpan (E], Mumbsai - 400063, Maharashim £ Providing Services for Dismanting of 22KV AIS and Towers al Kalvan B3S. | | | eoemplutad the dispateh af Notice of AGM and Anrwual Rspart by alsctranic mods an 117 July, 2025 10 al the
et ' 3 g f CAP/CVLAO-UTN-26/2025-26, 8 0B.17.2025 - Fling of earth & Sammaika Sasika gaddely i REA sea, 'M‘*‘Ht‘EH whase g-mail IDs are registersd with the Company's Registrar anc Share Transter Agent (RTA)
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et o s S I O} Elecirical Works at Central Kitchen at Trembay, Chembur, Mumbai. (Package Ref. | | MNGTYLTN-17/6-38/2025 .26, Dt 03.07.2025 - Frovsding GG tmas, arairs. and ofher mescsfansous Givil works al mmmh_ru:mmaj;ﬂ%w 'r'-ellmuz o U'-rl Htujchlﬁxtnﬂlgnwlji Natioral Stock Eﬂanurz ':"{'"'fj',ﬂ Limied. |
| P el matirry sl g i e : Thir Wikz b tiran. Bhadradd Kothaoudemn Oist. Tala der Corporgt E | |Members whi are Ny shares in physcal mode and hive not registered ther mad addrasses will
7 |Estrmested doto of closum of insobency | OFHR January, 2026 EE"EEF"EMM' for T infra Wi Kcias iT k F;;_,_-fnu;anTmJLEﬁ mﬁ; 1'}"5"3'55 Dzu-r,rq_zr:z; D, Eﬁurr TR N m:::ln;; hava an oppariuniy § n-i:aus their vota r#nn’ml ani fha business IJ.‘II:II-;I;! fransacted at tha AGM thraugh
ressolutkn [rocess E) Qulling Agreement for IT Infra Works at Mumba location of Tata Power. (Package Ref. ey = | remote -vaiing oe trough e-votng System during AGM. The manner of e-veiing for shareholders
&, |Name and regstraion number of e | Cinesh Rusmer Aggare No CC265A5012). i G "_"_ CHLNG 64 B i | halting shares in electronic and physical mode fias been provided in te Notice of AGH
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Acitiness & e risal ot i 4=  Hi d 3 s R, or pacrage c, In 15 15 SUDMe iender FEE, AUINCAZANCE LETET JIcng Wi
Sl ot b bl Lty el bl OO Comnplate Bid Dacumant by 15:00 Hrs. Monday, 4* Auqust 2025, . T . : | Plsstant 10 the proviens of Section 108 of the Lomparies: Ack. 2013 read with Rule 20 of fhe
resSoiLe nal, Behind O Mart  Thane, Mahamshtra 40060 p oy day, 9
than professsional as regstered s 3 el - ! ; : : AT ; Registered Office : Gat No. 686/4, Koregoan Bhima, Taluka Shirur, | Campanies {Managesnent and Administration) Rules, 2014, as amended from ters t time, The
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Ermeic cpegantogedEailom {2z the e-valing system on the date of te will be provided by N
T [ ety - i L NOTICE 79 SHAREHOLDERS e i At v Y. ok b s s Il 1wt 4
e e e ORGSR [0 b i ks o A s s o M oy
j bt St el el el TRANSFER REQUESTS OF PHYSICALS SHARES i g ; FEL B
et i i | by & mamber using e-volng during he AGM will alsa be provided by NSOL.
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L T F L SRR VMY an apolicalion i e-form No. IERF-5, s prescrived under e aloresald rules and the same (savallable o | | and provide its Client Master List (‘CML'), along with the transfer documents and | | gnevances sonnected with ihe -voting please corfact Mr Rajat Sharma, Deputy O aabia oy
ThrE -nan::aal ':rcdllurﬁb:sl'!all-l s-utlln_'-lt theeir "-"E"""f. with |:|rc-:g by EII.‘I.'."J;]EII'I'T muzans only, Al |EFF widisite g, wwva, igpl oo in ] ificate. while lodaing the d s for transf 4 RTA. Y taEInﬂEICﬂL“DﬁigﬂEEEEEIEEf Fro ﬂ'l-}E{I!LI:;Iat‘IL]IE'lElJEg feanvin wlslﬁm?ﬁﬂme arl".l-:lzzl G'.:-F (el 3 ot ’-.It?-huny
Qrher Crearlors may SUEHmILTTRE Clarms wilh prool 45 geeeson, By poshor By edecironic means, I Tl wni n men r tran I Wi . m [l P I- &0 Larporale o3 BCEr - d -
Submission of false or misleading proofs of ciaim shall attract penalties. 5D/- in E:‘-E Tﬁlsrﬂéﬂhﬂdﬂm |13E:Tﬁ¢lﬁ§ﬁfﬁ;?§f;: mllﬁ_: s IEI:I':'I' IEED:ITMTM ETI,?_;SE““';EI'IEI: share certiicate, e_ odging fhe documents 0_ ans e_ . ou may lEB13D5 LH:I.I' Pradush, EIrI:II| I0- esifropaaltsat I:I:Ellﬂ and TI!|E|:I|1D-':I-.E Mo, 01H-31 19?3
R Dinesh Kumar A | ST SO . alnent omall.com o can contact Wis sudne Financal) | sontact RTA for attending these requests by sending email at pune@in.mpms. Esl 78
Date ;127 July, 2025 nes F AEEANYa Services Prvate Limided (Reglztrar and Transfer Agent), B-15304, First Fioar, Okkia Industral Areg Wrsuant 1o Section 91 of the Companies Act, 2013 read with Rule 10 of the Companies (Management
Place : Mumbai Eigant For glanﬂh: m’;:q‘fﬂ'ﬂ'ﬁ,‘::;ﬂ'a’:‘ﬂ:} Phasa-1, New Defh-110020, Phane: 011-40450192-67, amak parvean@skylneria com mufg.com or to company at secretarial@sil.sharp-world.com. This is for your | |and Admirssiration) Amendment Fules, 2015 and Regulabion 42 of SE2I (Lsting g Otlgations and
IBEI reglstration no: IBE1/IPA-002/ IP-NODSS0,/ 2019-2020/12843 Far Bharat Midhi Limiled information. e e Egj{‘llsl;:u-r:luf &ﬁ'ﬁaﬁﬁe?ﬁaﬁﬁp %E:lii;? Edll:'.lul-:s g;umbg Erlﬁnpaﬁ!:meﬂn?ﬁrﬁmﬂﬁ‘gﬁmy
AFA Validity: 315t Docember, 2025 | |Date: July 11, 2025 Amita Gola - Company Secretary For Sharp India Limited | |31 025 to August 06, 2025 (bath days inclusive] for the purpose af 21% AGM, The Cut-0¢ Date for
Placa: Maw Dalhi 251 Mam. ko.: FR3T13 S/d I:he purpose of g=w0lng & July 30, 2025 i i T T
Place - Pune Chandranil Belvalkar ol Fm;[; i :’rILr::é't;:;
Date : July 12, 2025 Mergg;“rzﬁir;yNsoeczrjarg Date: sy 11,2025 Desuty Company Secrtary & Cong L 1R
' . | Piaca: Naw pu mpany Secretary ance er
THIS IS A PUBLIC ANNOUMNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT. THIS DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR
____]_I I | SUBSCRIBE TO SECURITIES. THIS PUBLICANNOUNCEMENT ISNOT INTENDED FOR RELEASE PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY, OUTSIDE INDIA.
HOWARD HOTELS LIMITED
Riegd Offfes:- 30 Mourys Comgies, B-28 Subiash Chows. Laxmi Nadaf, New Delhl-110092 Pu B L Ic .A N Nou NCEM ENT
Corp I;I r Hota! Howard plaza, Fatehabad. Hoad: bgea-2E3001
CIN- 1 -‘h-l"l 1GEGPLCHAEEE Tel: OF I|'-Il- G0, Fax; DHE: . _s |
Emall irdo & remardhodalelid com, Waobslbo: swe.homardhotalsid com
NOTICE PERTAINING TO HOLDING OF 35TH ANNUAL GENERAL MEETING OF THE
MEMBERS OF THE HOWARD HOTELS LIMTED THAOUGH VIDED CONFERENCE AND
OTHER AUDIO VISUAL MEANS AND REMOTE E-VOTING FACILITY
feglie ts nareny greaen hat '.m:u ,:r---. .!.n|||..1: aanarnl Mashng &G of the Sompany will be
e com !'-'-'..lr-'lz. sr\-' Mecrast, 2025 ab 11230 a.m. {I5T] through viden canlarencing (VG
I|l| USRS vl mang | "l'l'.' | in comgiEnce wilh all the :'||.|.|| | |8 gy |5| ing ol 1he
AHTIENiER I:n'. Z0 “‘ ard H B | refar and he Sacunbes and Enchanga Bear
Jl:- {"SEBY II LU HR :] -3"-" Eddne H"" o l':l"':l' 2l |‘|l2l!.'|l latrones, P05 read
'h'- dh Gennmal Cocular Sos. M3 -l DSh Ay HEGEDES aatad JEh r|l'.|'|'.|T||'l"'
2022 .u Etlﬂ'\. J |'-:n'_ -\.IL| Bt ae]] 25 E""Eﬂ # |I*sl L*sul. '.: uu.'l..iur:- In Ehiz regard. he [ateal PIEEEE scan thE QH cudE
R e s DR SHRI KANHA STAINLESS LIMITED o view the Draft Prospect
.-'| i5Iry of Goroorasa -1 I.=||r i '-. AN and "'_hEl_.uI ": —:--:':-'g'u.'|r. Board ab India ("SERM wide |5 FE us
Catular 'q-. SEBIHOCFINGMOXNCIRPE02171 1 daind Januacy 15, 2021, Cirpular Ma, SERI
HODDRSIPICIRIII23/0063 dated 1Mh May, 2022, SEBI/HO/CHDIPAD-2/BICIRI20234 . . . -
aled 5N Jarary. 2023 Cirsulas o EEFEIl--:c-c:n.'EFr_--r::r:-E.|1n:=r|-::|z:- 167 datad {Fﬂl‘l’l’lErl'f known as Shri Kanha Stainless Private |.|I'I'II'|:E‘:”I
Tih Octebar, 2023 and Master Ciroular SEBHOCEDSFD-Pal :!-.—'"'I-'.-:-El'.-"'-'--'-':3 datan
dky 11 2028 (SEB Gl tarenear coliny rigrd to . Crufry] and CIN: U27109RJ2015PLC0478390
I3 5 Faradct 110 Dusinahe a5 o oul I 6 Nt o T AGM. — Our Company was originally incorperated on July 10, 2015 in Jaipur, Rajasthan, as a Private Limited Company in the name and style of “Kanha Stainless Private Limited"" under the provisions of the Companies Act,
Gl e Kt Sl albre. T oaimi i Wil Db Sl sl ot 2013 vide Certificate of Incorporation bearing CIN: U27109RI12015PTC047890 issued by the Registrar of Companies, Jaipur. Subsequently, the name of our Company was changed from "Kanha Stainless Private
Mlice of the AG N s Anreasl port o the linancia) yeas 024-25 1 4l the sharshokders Limited"” to “Shri Kanha Stainless Private Limited” vide Special Resolution passed by the shareholders in the Extra-Ordinary General Meeting of the Company held on October 23, 2017 and a fresh Certificate of
n";“f_Tf ’;;'E',‘;;;f;;_"_f; R . om0 s e Incorporation dated November 09, 2017 pursuant to change of name, was issued by the Registrar of Companies, Jaipur vide Certificate of Incorporation bearing CIN: U27109RJ2015PTC047830. Further, our
Diasanination an webais: Company was converted into a Public Limited Company pursuant to Special Resolution passed by the shareholders of our Company at the Extra- Ordinary General Meeting held on August 09, 2024, and
"JIE'“-";F' s _-I;'a“ "fﬁ:; ::l I'r-:-"‘f; ﬁ--_.-nJ:. 'I'I'EUTIT'L': yy ar lﬂ:}b; 'U": .:.: consequently the name of our Company was changed from “Shri Kanha Stainless Private Limited” to "Shri Kanha 5tainless Limited” and a fresh certificate of incorporation dated August 30, 2024 pursuant to
fﬂ.n.m clnspil S im s S el Evchange vz, ESE Limitsd conversion from a Private Limited Company to a Public Limited Company, was issued by the Assistant Registrar of Companies / Deputy Registrar of Companies / Registrar of Companies, Central Registration Centre,
! """""""'51"'""_:" Al S Cnsi e bearing CIN: U27109RJ2015PLCO4ATE90. For further details see, "History and Certain Corporate Matters” on page 147 of the Draft Prospectus.
nreEr 04 regiairabion o &-maal ad ERMDHE MG
Sharsholoes Tha wigh b r-:n.l-e-:-l---e-rr:ma-' Eddramiilile oo sre resquBEiag 50 odow The Registered Office: Plot No. 70-B, Unit No.401-402, 4th Floor Trimurty Prime Tower, Nirwaroo Road, Jho, Twara, Jaipur, Rajasthan, India, 202012; Tel: +919257043978 Website: www.kanhastainless.com; Contact
':""‘I'“”' ""I“"I"' ; i £ rreve sy e Person: Ms. Arzoo Mantri, Company Secretary and Compliance Officer; E-mail: csi@kanhastainless.com
harehoiders holding sharas in tha Physical | Registarupdate e deisds |n peoscriied fane
e i el ”.L;“ -““J‘""I" 0 OUR PROMOTERS: MR. JAl BHAGWAN AGARWAL, MRS. KAVITA AGARWAL, MR. SHASHANK AGARWAL AND MRS. NEHA AGARWAL.
*_-':ru.'-rn'u'-:'.n.'-'- _ holding - shares: i [Regizlariupdate he dedalle in woar ':'r.'i;:ll
Dyraetinkeed Form Uy A0 | PR W et “THE OFFER IS BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI ICDR REGULATIONS (IPO OF SMALL AND MEDIUM ENTERPRISES)
Woonoc ol OB VORI L ore e AGH Ioulh reote S AND THE EQUITY SHARES ARE PROPOSED TO BE LISTED ON EMERGE PLATFORM OF NSE LIMITED”
=il fur [} A5 e A=Ereg maal : = shareholdrrs o Taict ||5l'n
'l:|r-:.||.'::3.'.!rllln AW :Iu-!::l IHus |.|u|:-ur:::.sllll-n'.'_{-:-ll::l:||:'.--;er'.: :I1|:|T|..|'!-:*Jrl||I.:.:.1'.-".llu I“:-' I:;;;l:;:ur:; m
WOOrs] INTOugn SEIesC Mmegns
=11 g-mail id is ragesleced willhy the | Deladed procedarg w.Ll, e-wabing wil te s
UERSABNTDAE ::3' :;.:ﬁ:":'.;;f:f:{.,:f_._l"f:'. ﬁ'E_.j_"" shea Wil INITIAL PUBLIC OFFER OF UP TO 51,50,000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH ("EQUITY SHARES") OF SHRI KANHA STAINLESS LIMITED ["COMPANY" or the “ISSUER") FOR CASH AT A PRICE OF [#]/-
[ on wiahia iy ot ragiseerd W e | Dalaihed Brasedre-w.rt- s-voling. el bs PER EQUITY SHARE, INCLUDING A SHARE PREMIUM OF ¥ [#]/- PER EQUITY SHARE (THE “ISSUE PRICE"), AGGREGATING TO ¥ [#] LAKHS (“THE ISSUE"), OF WHICH [#] EQUITY SHARES OF FACE VALUE OF ¥ 10/-
Company/ATA/OP avatable in the nolice of AGM EACH FOR CASH AT A PRICE OF [»] PER EQUITY SHARES AGGREGATING TO [«] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY THE MARKET MAKER TO THE ISSUE (“MARKET MAKER RESERVATION PORTION")
A pérean, whoae NAME |8 recored In he Ragiaisr of Mem s of the Company, 88 on ot THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION THAT IS ISSUE OF [« EQUITY SHARES OF FACE VALUE OFT 10/- EACHFOR CASHAT A PRICEOF [«] PEREQUITY SHARES AGGREGATINGTO< [# |LAKHS
Bl el gl s ‘5’.1?:{2.3.'.“- 4 .:n"r".’.-il":._f;ij T ISHEREIN AFTER REFERRED TO AS THE “NET ISSUE”. THE ISSUE AND THE NET ISSUE WILL CONSTITUTE [#]% AND [ ]% RESPECTIVELY OF THE POST ISSUE PAID-UP EQUITY SHARE CAPITAL OF THE COMPANY.
For: Howard Holals Liml;;i THE FACE VALUE OF EQUITY SHARES I5< 10/- EACH. THE OFFER PRICE IS [#] TIMES THE FACE VALUE OF THE EQUITY SHARES.
S - iz-ﬁm Ar r-lq11r|;I Mitta| THE OFFER PRICE AND THE MINIMUM BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE LEAD MANAGER AND WILL BE ADVERTISED IN [e] (A WIDELY CIRCULATED ENGLISH NATIONAL
pate: 11th July, 2025 narn '"Ef‘r',':"-’m;afffﬁ’; DAILY NEWSPAPER), [#] (A WIDELY CIRCULATED HINDI MNATIONAL DAILY NEWSPAPER) AND [#] (A WIDELY CIRCULATED HINDI LANGUAGE REGIONAL DAILY NEWSPAPER, HINDI BEING THE REGIONAL

LANGUAGE OF RAJASTHAN WHERE OUR REGISTERED OFFICE IS LOCATED), AT LEAST TWO WORKING DAYS PRIOR TO THE BID/ISSUE OPENING DATE AND SHALL BE MADE AVAILABLE TO THE SME PLATFORM OF
THE NSE LIMITED ("NSE EMERGE") FOR THE PURPOSES OF UPLOADING ON THEIR WEBSITE IN ACCORDANCE WITH SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE
REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (THE “SEBI ICDR REGULATIONS").

In case of any revision in Issue Price/ 1ssue Period will be extended by at least 3 (three) additional Working Days after such revision in the Issue Price, subject to the total Bid / Issue Period not exceeding 10 (ten)
Woarking Days. In case of force majeure, banking strike or similar circumstances, our Company may, in consultation with Lead Manager, for reasons to be recorded in writing, extend the Bid/lssue Period for a
minimum of one Working Day, subject to the Bid/lssue Period not exceeding 10 (ten) Working Days. Any revision in the Issue Price and the revised Bid/lssue Period, if applicable, shall be widely disseminated by
notification to the Stock Exchange, by issuing a public notice, and also by indicating the change on the website of the LM and at the terminals of the Syndicate Members and by intimation to the Designated
Intermediaries and the Sponsor Bank, as applicable.

This public announcement is made in compliance with Regulation 247 of the SEBI ICDR Regulations, 2018 and 5EBI (ICDR) Amendment Regulations, 2025 vide notification dated March 03, 2025, and applicability of
corporate governance provisions under SEB| (LODR) Regulations on SME companies to inform the public that our Company is proposing, subject to applicable statutory and regulatory requirements, receipt of
requisite approvals, market conditions and ather considerations, to undertake initial public offering of its Equity Shares pursuant to the Offer and Draft prospectus dated July 10, 2025 which has been filed with N5E
EMERGE.

In terms of Rule 19(2){b){i) of the SCRR this Offer is being made for at least 25% of the post-Offer paid-up Equity Share capital of our Company. This Offer is being made through Fixed Price process in accordance and
compliance with Chapter IX and other applicable provisions of SEBI ICDR Regulations wherein a minimum 50% of the Net Offer is allocated for Individual Investors who applies for minimum application size and the
balance shall be offered to individual applicants other than Individual Investors who applies more than minimum application size and other investors including corporate bodies or institutions, QIBs and Non-
Institutional Investors. However, if the aggregate demand from the Individual Investors is less than 50%, then the balance Equity Shares in that portion will be added to the non-retail portion offered to the remaining
investors including QIBs and Nlls and vice-versa subject to valid applications being received from them at or above the Offer Price. Additionally, if the Individual Investors category is entitled to more than 50% on
proportionate basis, the Individual Investors shall be allocated that higher percentage. All potential investors shall participate in the Offer only through an Application Supported by Blocked Amount {"AS84") process
including through UPI mode (as applicable) by providing details of the respective bank accounts and / or UPI1Ds, in case of UP| Applicants, if applicable, which will be blocked by the Self Certified Syndicate Banks
{"SCSBs") for the same. For details in this regard, specific attention is invited to “Offer Procedure” beginning on page 257 of this Draft Prospectus. A copy will be filed with the Registrar of Companies as required under
Section 26 of the Companies Act, 2013

Pursuant to SEBI (ICDR) Amendment Regulations, 2025 dated March 03, 2025 and applicability of corporate governance provisions under SEBI (LODR) Regulations on SME companies, for fulfilling all additional
eligibility criteria, the Draft Prospectus filed with the SME Platform of NSE Limited {NSE EMERGE) shall be made available to the public for comments, if any, for a period of at least 21 days, from the date of such filing
by hosting it on the website of NSE's website and the website of the Company at www_kanhastainless.com and at the website of LM i.e., KREO CAPITAL PRIVATE LIMITED at https://kreocapital.com . Dur Company
hereby invites the members of the public to give their comments on the Draft Prospectus filed with NSE EMERGE with respect to disclosures made in Draft Prospectus. The members of the public are requested to
send a copy of their comments to Stock Exchange, to Company Secretary and Compliance Officer of cur Company and/or the LM in relation to the Offer on or before 5:00 P.M. on the 215t day from the aforesaid date
of filing the Draft Prospectus with N5E EMERGE.

Investment in Equity and Equity related securities invalves a degree of risk and investors should not invest any fund in this Issue unless they can afford to take the risk of losing their entire investment. Investors are
advised to read the risk factors carefully before taking an investment decision in the Issue. For taking an investment decision, investors must rely on thelr own examination of our Company and the Issue including the
risks involved. The Equity Shares issued in the Issue have not been recommended or approved by the Securities and Exchange Board of India (“SEBI”). nor does SEBI guarantee the accuracy or adequacy of the Draft
Prospectus. Specific attention of the investors is invited to the section "Risk Factors” beginning on page 27 of this Draft Prospectus.

Any decision to invest in the Equity Shares described in the Draft Prospectus may only be taken after a Prospectus has been filed with the ROC and must be made solely on the basis of such Prospectus as there may be
material changes inthe Prospectus from the Draft Prospectus. The Equity Shares, when offered through the Prospectus, are proposed to be listed on EMERGE Platform of NSE Limited ("NSE EMERGE"), For details of
the share capital and capital structure of our Company and names of the signatories to the Memorandum of Association and the number of shares subscribed by them of our Company, see "Capital Structure”
beginning on page 68 of this Draft Prospectus. The liability of the members of our Company is limited. For details of the main objects of our Company as contained in our Memorandum of Association, see "History
and Certain Other Corporate Matters” beginning on 147 of this Draft Prospectus.

LEAD MANAGER TO THE OFFER n:mmnn TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER
Name: Ms. Arzoo Mantri

5 "QI:] MASS SHRIKANHA STAINLESS LIMITED
“’*42 — Registered Office: Plot No, 70-B, Unit No.401-402, 4th Floor Trimurty

Haipid 1o L ek

& FINANCIAL EXPRESS

ONE CAN POSSESS KNOWLEDGE

THE BIGGEST CAPITAL

Kreo Capital Private Limited MAS Services Limited Prime Tower, Nirwaroo Road, Jho, Twara, Jaipur, Rajasthan, India, 302012
Registered Office: 2nd Floor, VCA Complex, Near Gate No. 08, Civil | T-34 2nd Floor, Okhla Industrizl Area, Phase |, E-mail; cs@kanhastainless.com | Website: www.kanhastainless.com
Lines, Sadar Bazar, Nagpur — 440001 New Delhi-110020, India. Investors can contact our Company Secretary and Compliance Officer
TEIEPI'I'"“E:_E'”1'399?5_5'{”5?12'299?551 Tel: “"F' 1_1'2533 7281-83,011-41320335 and/or the Lead Manager antﬂ’nrﬁhe Hegistﬁiar to the prfer in case of
E - mail: office@kreocapital.com E-mail: ipo@masserv.com any pre-Offer or post-Offer related problems, such as non-receipt of
Investor Grievance email ID: office @ kreocapital.com Investor Grievance e-mail ID: investor@ masserv.com letters of Allotment, non-credit of allotted Equity Shares in the
Website: www.kreocapital.com | Contact Person: Mr. Ayush Parakh | Website: investor@masserv.com | Contact Person: Mr. N.CPal | respective beneficiary account, non-receipt of refund orders and non-
SEBI Registration Number: INMO00012689 SEBI Registration No.: INROO00D004S receipt of funds by electronic mode, etc.

All capitalized terms used herein ond not specifically defined shall have the same meaning as ascribed to them in Draft Prospectus
ForSHRIKANHA STAINLESS LIMITED
On Behalf of the Board of Directors

Sd/f-
Place: Jaipur Ms. Arzoo mantri
Date: 11 July, 2025 Company Secretary and Compliance Officer

DISCLAIMER: SHRI KANHA STAINLESS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an
initial public offer of its Equity Shares and has filed the Draft Prospectus on July 10, 2025 with NSE EMERGE. The Draft Prospectus is available on the website of NSE EMERGE at https://www.nseindia.com/companies-
listing fraising-capital-public-issues-emerge-public-issue-offer-documents , website of the Company at www.kanhastainless.com and at the website of BRLM at https://kreocapital.com. Any potential investors
should note that investment in Equity Shares involves a high degree of risk and for details relating to the same, see Section titled “Risk Factors” beginning on Page No. 27 of the Draft Prospectus. Potential Investors
should not rely on the Draft Prospectus for making any investment decision.

The Equity Shares have not been-and will not be registered under the LL5. Securities Act of 1933, as amended (the “Securities Act”) or any state securities law in the United States, and unless so registered, and may
not beissued or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to, the registration requirements of the Securities Act and in accordance with any applicable LS.
State Securities laws. The Equity Shares are being issued and sold outside the United States in 'offshore transactions' in reliance on Regulation *S” under the Securities Act and the applicable laws of each jurisdiction
where such issues and sales are made, There will be no public offering in the United States.
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